
RAIASTH AN I{IGH e-ouRr-JQpllzuB

ORDER

No. 04 /P.L/2014

For the Original Copy
For Second Copy/each addiiional Copy

No. GEN/XV/75120121 t\?-s

DatC: :L,-i)4--2O14

In supersession of this office order No. 5/PI. clated
08.08.2002, it is hereby ordered ttrat in pursuance of tiule 12 of the
Petition Typists Rr,rles, 1975, the scales of fees for petitiorr Llpinq ?Jr(l

fixed as follows with immediate effer:t.

Rs

Rs

10/- per page
5/- per page

t'\. 
-.

f vr:(i i<L',rAR vYAs )
REGISTRAR GENERAL

Date : ,jl 6.- (1" ..r , I i.,

Copy forwarded to the following for information anci rrecessary
action :-

1. Superintendent, Government Central Press, Jaipur for notification
in the next issue of the Rajasthan Gazette under an intirnation to
this office.

2. Registrar (Admn.), Rajasthan High Court, Jodhpur.
3. Registrar (Admn.), Rajasthan ltiqh Court, Bench J.rip.rur fcrr

circulation amongst concernr:rJ.
tl. Secretary, Bar Council of Raja:;tlrarr, lodhpLrr.
li. President, Rajasthan Higlr CoLrrt Advocate Associattr:n. Jr:dhprrr
6. President Rajasthan High Court Lawyers Association, Joclrrpur'7. President, Rajasthan High Court Bar Association, .laipur.
B. AOJ, Subordinate Court (Estt.) Section, P.ajastl ,,:n l-liqh Cor-rrt,

Jodhpur.
9. Shri Petition

Compound, Jodhpur.
10. Notice Board.

Typi:;1, Iliqh Cotrrt
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